11
{.. *ORE THE AJUDICATING AUTHORITY
“'ATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Court 2

C.P.(1.B) No. &12/NCLT/AHM/2019

Coram: HON'BLE Ms. i NORAMA KUMARI MEMBER JUDICIAL
HON'BLE Mr. (,....ﬁ .&)CKALINGAM THIRUNAVUKKARASU, ViEMBER TECHNICAL

ATTENDANCE-CUM- RDER SHEET OF THE HEARING OF AHMEDABAD BENCH

OF THE NATIONAL ¢ MPANY LAW TRIBUNAL ON 24.06.2020

Name of the Companr:- SPML Infra Ltd
_ V/s

Madhya Gujarat Vi; Ce Lic

Section : - Section 9 of the Insolvenc and Bankruptcy Code

REPRESEN"ATION  SIGNATURE

S.NO. NAME (CAPITAL . TERS) DESIGNATION

ORDER
(through video conferencing)

On the request of the learned lawyer, Mr. Anal Shah 1s present for the Respondent,
the matter is adjourned.

None present for the Petitioner.

L1st the matter on 04.08.2020.

CHOCKALINGAM THIRUNAVUYKKARASU MANORAMA KUMARI

MEMBER TECHNICAL MEMBER JUDICIAL
Dated this the 24th day of June, 2020

SA



